
Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 11.08.2025 TO 15.08.2025

!~ APPEAL NO. FINAL ORDER NOLMISC DATE OF ORDER DATE ON WHICH
No. ORDER NO RECEIVED FROM THE ORDER SENT FOR

PS TO HON'BLE DISPATCH
PRESIDENTLMEMBERS

FINALORDERNO.
1. (/55291/2023 F.0/51146/2025 11.08.2025 12.08.2025
2. I (/50005-50006/2020 F.0/51147 -51148/2025 11.08.2025 12.08.2025! 3. (/3627-3629/2012, F.0/51149-51152/2025 11.08.2025 12.08.2025i (/3567/2012

r-4. (/52136/2022, F.0/51154-51156/2025 11.08.2025 12.08.2025
(/52142-52143/2022

5. (/52270/2016, F.0/51157-51160/2025 11.08.2025 12.08.2025
(/52359-52361/2016

6. (/53012/2015 F.0/51169/2025 11.08.2025 12.08.2025
7. (/55143/2023 F.0/51170/2025 11.08.2025 12.08.2025

~
, . MIS( ORDERNO.

I 1. I (/50=!__~1/2024 M.0/50733/2025 11.08.2025 12.08.2025/2. i (/58373/2013 1 M.0/50749/2025 11.08.2025 12.08.2025,........._....-----r--~-~---
I 3. (/51900/2024 M.0/50750/2025 13.08.2025 13.08.2025
4. (/51901/2024 M.0/50751/2025 13.08.2025 13.08.2025

. 5. (/51902/2024 M.0/50752/2025 13.08.2025 13.08.2025r-'- (/51903/2024 M.0/50753/2025 13.08.2025 13.08.2025I 6.
7. I (/51904/2024 M.0/50754/2025 13.08.2025 13.08.2025
8. (/51905/2024 M.0/50755/2025 13.08.2025 13.08.2025
9. (/51906/2024 M.0/50756/2025 13.08.2025 13.08.2025
10. (/51904/2024 M.0/50757/2025 13.08.2025 13.08.2025
11. (/51906/2024 M.0/50758/2025 13.08.2025 13.08.2025
12. (/51900/2024 M.0/50759/2025 13.08.2025 13.08.2025
L13. (/51901/2024 M.0/50760/2025 13.08.2025 13.08.2025I 14. I (/51902/2024 I M.0/50761/2025 13.08.2025 13.08.2025
I 15. ! (/51903/2024 M.0/50762/2025 13.08.2025 13.08.2025f-
I 16. I (/51904/2024 M.0/50763/2025 13.08.2025 13.08.2025
[17-. -1-(/51905/2024 M.0/50764/2025 13.08.2025 13.08.2025

M.0/50765/2025 13.08.2025 13.08.2025 ,U8. (/51906/2024

L......
13"·~

r- DEPUTYASSISTANTREGISTRAR]

Upload in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members on
the same day for the parties and public at large thus all the interested parties and other information
seekers under R.T.1.Act may download there orders from (ESTATwebsite.


